LOVENEET HANDA

Voluntary Liquidator

Senra Tech Private Limited

CIN; UT4999DL2017PTC3 17865

Communication Address: 201, 2™ Floor, Park View Complex 48, near Reliance Fresh, Hasanpur, 1P,
Extension, Patparganj, Delhi 110092

E-Mail 1d: liguidation,senratech( gmail.com

Reg. No. IBBUVIPA-OO2/TP-MNOT04E8/2020-2021/13386

AFA valid upto- 31% December, 2026

FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insalvency and Bankruptey Board of India (Voluntary Liguidation
Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
ISENRA TECH PRIVATE LIMITED{

1, NAME OF CORPORATE PERSON Senra Tech Private Limited

[

DATE OF INCORPORATION OF 19/05/20017
CORPORATE PERSON

3. AUTHORITY UNDER WHICH ROC - Delhi
CORPORATE PERSON IS5 Incorporated under the Provisions of
INCORPORATED/ REGISTERED Companies Act, 2013.
4, CORPORATE [IDENTITY NUMBER / U74999DL201TPTC3 17865
LIMITED LIABILITY  IDENTITY
5, ADDRESS OF THE REGISTERED OFFICE REGD. OFFICE: N-161, 5TH
ANDPRINCIPAL OFFICE FLOOR, YUSUF SARAL GAUTAM
(IF ANY) OF CORPORATE PERSON NAGAR NALA, NEW DELHI -
110049
PRINCIPAL OFFICE: N.A,
6. LIQUIDATION COMMENCEMENT DATE 8" January 2026

OF CORPORATE PERSON
7. NAME, ADDRESS, EMAIL ADDRESS, Mr. Loveneet Handa

TELEPHONE NUMBER AND THE 201, 2™ Floor, Park View Complex 48,
REGISTRATION NUMBER OF THE near Reliance Fresh, Hasanpur, LP.
LIQUIDATOR Extension, Patparganj, Delhi 110092
E-rmaill;
liquidation.senratech@egmail.com
lovencet.csgmail com

Contact No, 98183664478

IP Registration No.: IBBI/PA-002/1P-
NOVTOAR2020-2021/13386

B. LAST DATE FOR SUBMISSION OF CLAIMS | 7" February 2026

Motice is hereby given that Senra Tech Private Limited has commenced voluntary liquidation on 8%
January, 2026. The stakeholders of Senra Tech Private Limited are hereby called upon to submit proof of
their claims, on or before 7" February 2026, to the liquidator at the address and email id mentioned against
item 7.




LOVENEET HANDA

Voluntary Liquidator

Senra Tech Private Limited

CIN; UT4999DL2017PTC3 17865

Communication Address: 201, 2™ Floor, Park View Complex 48, near Reliance Fresh, Hasanpur, 1P,
Extension, Patparganj, Delhi 110092

E-Mail 1d: liguidation,senratech( gmail.com

Reg. No. IBBUVIPA-OO2/TP-MNOT04E8/2020-2021/13386

AFA valid upto- 31% December, 2026

The financial creditors shall submit their proof of claims by electronic means only, All other stakeholders
may submit the proof of claims in person, post or electronically.

Submission of false or misleading proofs of claim shall attract penalties.

Loveneet Handa

Vaoluntary Liguidator

Senra Tech Private Limited

{Under Voluntary Liquidation)

IF Registration No: IBBL/PA-002/1P-NO1048/2020-2021/13386

Date: 11" January, 2026
Place: Delhi
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"IMPORTANT"

Whilst care is taken prior to acceptance of advertising
copy, it is not possible to verify its contents. The Indian
Express (P) Limited cannot be held responsible for such
contents, nor for any loss or damage incurred as a
result of transactions with companies, associations or
individuals advertising in its newspapers or Publications.
We therefore recommend that readers make
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whatsoever.
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To Whomsoever it may Concern

This is hereby informed that the mother of Dr. Arun Malik
resident of Flat 303, Bajrang CGHS Society, Sector 43,
Gurgaon, namely Mrs. Bimla Devi wife of Late Sh. Satya
Prakash Malik died on 25.06.2015, and his father Mr.
Satya Prakash Malik son of late Sh. Satpal Arya died
on 29.11.2016, and brother namely Mr. Varun Malik son
of Late Sh. Satya Prakash Malik died on 14.01.2021,
all are residents of 406, Karmyogi Apartment, Sector
10-A, Gurgaon, respectively. After the death of above
mentioned three legal heirs, Dr. Arun Malik is the only
owner and in possession of all the estates left by them
being the sole successor and legal heir. If anyone has
any objection may file his objections to Sub-Registrar,
Tehsil Wazirabad, District Gurgaon.
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b The fndion EXPRESS

lassifieds

FROM ANYTHING TO EVERYTHING.

C

CLASSIFIED AD DEPOT (CAD)

Book classified ads at your nearest Express

Group’s authorised Classified Ad Depots

EAST
PATPARGANJ : CHAVI ADVERTISERS, Ph.: 9899701024,
22090987, 22235837, PREET VIHAR : AD BRIDGE COMMU-
NICATION, Ph.: 9810029747, 42421234, 22017210,
SHAKARPUR : PARICHAY ADVERTISING & MARKETING,
Ph.: 9350309890, 22519890, 22549890

WEST

JANAKPURI : TRIMURTI ADVERTISERS, Ph.: 9810234206,
25530307, KAROL BAGH (REGHARPURA) : K R ADVERTIS-
ERS, Ph.: 9810316618, 9310316618, 41547697, KARAM-
PURA : GMJ ADVERTISING & MARKETING PVT. LTD., Ph.:
9310333777, 9211333777, 9810883377, NEW MOTI
NAGAR : MITTAL ADVERTISING, Ph.: 25178183,
9810538183, 9555945923, MOTI NAGAR : UMA ADVER-
TISERS, Ph.: 9312272149, 8800276797, RAMESH NAGAR :
POSITIVE ADS, Ph.: 9891195327, 9310006777, 65418908,
TILAK NAGAR : SHIVA ADVERTISERS, Ph.: 9891461543,
25980670, 20518836, VIKAS PURI : AAKAR ADVT. MEDIA
Ph.: 9810401352, 9015907873, 9268796133

CENTRAL
CHANDNI CHOWK : RAMNIWAS ADVERTISING & MARKET-
ING, Ph.: 9810145272, 23912577, 23928577, CONNAUGHT
PLACE : HARI OM ADVERTISING COMPANY Ph.:
9811555181, 43751196

NORTH

TIS HAZARI COURT : SAI ADVERTISING, Ph.: 9811117748
KINGWAY CAMP : SHAGUN ADVERTISING, Ph.:
9818505505, 27458589, PATEL CHEST (OPP. MORRIS
NAGAR POLICE STATION) : MAHAN ADVERTISING & MAR-
KETING, Ph.: 9350304609, 7042590693, PITAMPURA
(PRASHANT VIHAR) : PAAVAN ADVERTISER Ph.:
9311564460, 9311288839, 47057929

SOUTH
CHATTARPUR : A & M MEDIA ADVERTISING, Ph.:
9811602901, 65181100, 26301008, KALKAJI : ADWIN
ADVERTISING, Ph.: 9811111825, 41605556, 26462690,
MALVIYA NAGAR : POOJA ADVERTISING & MARKETING
SERVICE, Ph.: 9891081700, 24331091, 46568866, YUSUF
SARAI : TANEJA ADVERTISEMENT & MARKETING Ph.:
9810843218, 26561814, 26510090

FARIDABAD (NEELAM FLYOVER) : AID TIME (INDIA)
ADVERTISING, Ph.: 9811195834, 0129-2412798, 2434654,
FARIDABAD (NIT, KALYAN SINGH CHOWK) : PULSE
ADVERTISING, Ph.: 9818078183, 9811502088, 0129-
4166498, FARIDABAD : SURAJ ADVERTISING & MARKET-
ING, Ph.: 9810680954, 9953526681, GURGAON : SAMBOD-
HI MEDIA PVT. LTD., Ph.: 0124-4065447, 9711277174,
9910633399, GURGAON : AD MEDIA ADVERTISING & PR,
Ph.: 9873804580, NOIDA (SEC. 29) : RDX ADVERTISING,
Ph.: 9899268321, 0120-4315917, NOIDA (SEC. 65) : SRI
SAI MEDIA, Ph.: 0120-4216117, NOIDA (SEC. 58) : JAI
LAKSHMI ADVERTISERS, Ph.: 9873807457, 9911911719
GHAZIABAD (HAPUR ROAD TIRAHA, NR GURUDWARA) :
TIRUPATI BALAJI  ADVERTISING & MARKETING,
Ph.: 9818373200, 8130640000, 0120-4561000

EDUCATION (IAS & PMT ACADEMIES)
FRIENDS PUBLICITY SERVICE 23287653, 23276901, 9212008155

For CAD enquiries please contact :
ROHIT JOSHI 9818505947, ABHINAV GUPTA 9910035901
For booking classified ads, please contact 011-23702148,
0120-6651215, E-mail : delhi.classifieds@expressindia.com
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%3 Bank of Baroda d® 3ifn asicr '}%

“FORM NO. INC-Z26™
[Pursizant fo Rule 30 the Companies
(Ircorpozation) Rules, 2074]
Adverfisement o be publishad in the
NeEwSpapar BT changs i ru-:_||$l-e‘:r|3:|:l alfice of
tha Company from cne stata-to anodhar
Belora the Central Gavemment
(Reqional Darector, Narlbern Beqien, New Delhi)
In tha metter of sub-seclicn (4] of Sechon 13
ol Companias Acl 2013 and clause (a) of
gub-rufa (5 af nale-30 of the Companies
(Incoeporation) Rubes, 2014

FORM A
PUBLIC ANNOUNCEMENT

iUnder Reguiation & of the Ensalvency and Bankruptey Board of India {insolvency Resalution
Process for Comporate Parsons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF

PUBLIC NOTICE

|, Nipun Mahajan, owner of House No. A-7,
Sector-22, Noida (LR}, have lost/misplaced
the original sale deed/lease deed and related
thain documents of the said property,
limited to and with respect to the transfer

E-AUCTION
SALE NOTICE

FERFECT RADIATORS AND DIL COOLERS PRIVATE LIMITED

Ml ;
In tha i deed executed by Mr. Ashok Kumar Sethia RELEVANT PARTICULARS
ﬂﬁﬁéﬁagﬁfm and Smt. Nirmala Devi Sathia in favour of {Name of corporate debior Perfect Radiators and 0il Coalers Private Limited ABHIDG ED VE H ICLE E'Au CTIDN N UTI CE

Bank of Baroda, Hansi Gate, Bhiwani

|Date af incoeparation of corporate debtar] 16-06-2003
gty prler whch carporate debine IROG Dalhl
iz mcoeparated / regisiered

{Gorporats [dentity Mo / Limé&ed Liability. fU34300002003FTG 120835
{identification Mo, ol corporats debioe
|ddress af the registered office and
inmncipal office (iFany) of cameeate
|dnbbor

|Insnivency commencement date in
{respect of Corparata debtor

Motice is hereby given to the public in general and in particular to the Borrower (s), and Guarantor (s) that Bank has repossessed/seized the
Hypothecated Motor Vehicle mentioned below in exercise of the powers conferred under Hypothecation/Loan Agreement executed by the
parties and Vehicle will be sold on "As is where is”, “As is what is”, and “Whatever there is” basis for recovery of dues in below mentioned
account/s. The details of Borrower/s/Guarantor/s/Vehicle/Total Dues/Reserve Price/e-Auction date & Time, EMD and Bid Increase Amount
are mentioned below -

having s RepgistaradOffice a1 Lower Ground
Floar, Plof No, 68 Okhla Phase-Ill, Miw Dl
110024

1
Mr. Ramesh Kumar Dutta and Smt. Arun | |12
Prabha Dutta, 3
In case the aforementioned documents are
found, pleass return to the abovementioned | |4
address,
Any use or misuse of the said documents | | (5
shall be illegal and void, and the person
concarned shall be splely responsible for the
consequences thereof B.
Date; 12-01-26 | Place: Noida

oo AOpkcan Company
Medice 15 hessly g I e Gaparal Publle thal
the Company proposas o make an application ta
tha Ceniral Governmant, Power delegated 1o
Ragienal Direcior, under sectlan 13 of the
Companies &ct, 2013 seeking confirmalion of
atteralion of the Mampeandum of Assacialion al
the Comgpany in terms of the Special Rescdulion
passod af the Exira Ordinany Ganaral Maeting ol

Regd. Office; B-1007, Cichla Industyail Area, Fhase
i, R Dl -1 10020, 1.Reserve Price
2.Earnest Money
Deposit (EMD)
3.Bid Increase
Amount

Cate of
E-Auction

LEMD deposit
Account Mo.

2. IF5C Code
3.Bank of
Baroda Branch

Vehicle/Maovable

Viehicle Make & Model
RTO Regd Na.

Mame & address of x
Total Dues Aszel Inspection

date & Time

Time of
E-auction

07-0n-2025 {Order uplioaded on 12.01.2026) Borrower/s / Guarantor

?:IE:II;F:::EHE;:%E é"&"‘:'ﬂ;# 1_':"; E‘;;’:thielrs. : S:I:||"- i |Estimated date of casure of insalvency |06-07-2026 M,s Shri Durgaji Ginning Factory [Hypothecation of Rs. 34 6B,399.46 (Rupees| 19.01.2026 04.02.2026 |Account No. 1. Rs. 19,55,000/-
Registered Cifice. fram ,,.If.. atbonal l::EpliaI Nipun Mahajan o :fesahﬁm eSS (Through its proprietor Mr. Pawan |Toyota Kirloskar Metor|Thirty-Four Lakhs Sixty- to from 65630015181869 2. Rs. 1,95,500/-
Territary of Delhi” to the “State of Haryana". 8 |Name and registraiian number of the  |Name : Boapesh Gupta Kumar) Address: Tosham Road, |Fortuner (MT)with Eight Thousand Three| 03.02.2026 3. Rs. 20,000/-

2:00 P.M. to |IFSC Code:
D&:00 P

BARBOVIBWAN e -
Forty-Six paise only) plus|Holiday subjected to prior appointment) From 11:00 AM to 04:00PM

Hny persan whosa interast i likely 1o be effected
by thee proposed change of the Regelered DN
of the Company may delear sither on the MCA-
&1 portal (wwew.mca.gov.in) by filing investor
complaint form or cause b be deliversd o send
by ragestered post af hisfher ohjeclions supported
Ery an Al lalng e nature ol headher imlees)
and . grednds of opposition to the Regional
Directar, Morthern Ragion, at the address B-
2, Wing, 2* Floas, Pt. Deendayal Antyodays
Bhawan, CGO Complex, New Dalhi-110003
wilkun fourteen dﬁﬁ af e date of publicatian ol
this notice wilh & copy o e applicant Comgeny
at its Registered Office at the address
eentlaned below:

Lpwar Ground Flaor, Plot Mo B4

Cwhla Phase-ill, Mew Doni-1100210

On behalf of the Baard

e

msolvency professional acting as wmterim |Regn. [
| \msolition professional IBBLIPA-[01/1P-P-0146872018 - X 1812271
4 | Addrngs and a-mad af the intarim (Address: B454/5338, Jank Vikar Colony, Sector- |
{resalution professional, as registered | Prabhat Chauraha, Jankiparam, Lucknow,
With the Board {LHtar Pradesh-226031
Email ; cabhanpeshiradifimail.com
Address: 828, 37 Aoar, WEA, Abdul fziz Road,
Karnd Bagh, New Delhd -110005

Village Bapura, Bhiwani-127111 Registration Number:

Mr. Pawan Kumar {Proprietor of|HR-16AA-0851,
M/'s Shri Durgaji Ginning Factory) |Engine Mumber: further unapplied Interest and other charges w.ef 16-11-2025 [Pleazeé note that all the

R/o House No, 547, Dalan Pana, |1GDAGE0310, miscellaneous charges, challans, GST etc. to be borpe by the successful bidder {H1 Bidder]]
Village Bapura, Bhiwanl-127111  |Chassis Number: MBIAAIGSD00574746-0922, Color of Vehicle: Super White, Owner Namae: M/s Shri Durgajl Ginning Factory

For detalled terms and conditions of sale, please refer/visit to the website link https://bankofbaroda.bank.infe-auction and online auction portal
Baanknet.com. Also, prospective bidders may contact the Authorised officer Ms Indu Khatak on Mobile No. 8398000906.

Date : 12.01.2026 Place :- Bhiwani Authorised Officer, Bank of Baroda.

CONTINENTAL SECURITIES LIMITED

10. |Address and e-mai 10 De used for
{correspondencs with the intedm
iresokition professicnal Email . crpperiechaxgmiail.com

FOR 11, |Last date for submission of clims | 26012026

nl“!" 12, |Classes of crediors, @ any, under clayse _Hnl Applicable

(b ol sub-sachon (BA) of sechan 21,

B“SI"[SS ascertaingd by the inferim resokition

::.'IT{I|E‘E-5-3:IHEI|

O 13 [Mames of nsolvency Professionals | Nof Applicabile . REGD OFFICE: FLAT NO. 301, METRO PLAZA, PARIVAHAN MARG, JAIPUR, RAJASTHAN- 302001
Date : 13.01.2026 R H'Mnﬁﬂﬂ & FINANCIAL EXPRESS :p::]:ujﬂ:;:&:cﬁeﬂ?r:ﬁj? class CIN: L67120RJ1990PLEO0S371, Email anﬁnenlalmwriIiﬂlimimd@ﬂmﬂﬂ'mm
Place ; Dedh DN : 0923080 ) m—— {Thees names fr gach class| L - Website: www.continentalsecuritiesitd.com
[ FHRM A . 14 {3} Relevant Forms and (el link: hiRps:‘wwni avmeesalition, comylaga-

UN-AUDITED FINANCIAL RESULTS FOR THE QUARTER AND NINE MONTHS ENDED DECEMBER 31, 2025

The board of directors of continental securities limited (the company)
at its meeting held on January 12, 2026, approved the un-audited
financial results of the company, for the guarter and nine months
ended December 31, 2025.

|ramenorkibe-Toms
it gon. ‘e homey downioads
|Pysical Address: Mot Appicable

Matica 15 hereby gren al the Mational Compary Law Tribunal, Allahabad Banch, has crdered the
commencement of & comporaie inschency reschmon propess of the Perec Radatorz:and O Coolers
Private Limited on 070 1- 2026 {order upioaded on 1201 -2026),

The créditors of Perfed Radisiors and Cil Coolers Privaie Limiled, are heseby cafled upon 1o submi their
claims with proal omor before 26-01-3026 b0 the inbenm resclution prodassional at tha address mentianed
agaristentry Ma, 10,

The finanosl credsars shall submil their daims with prood by elactoric means anly, &1 other cradilars may
Suben the claimes with peocd m peeson, by postar by elacimic mesns,

submszion of fazearmisesding proote.of claim shal afiract penalbies.

b} Details of autharized
raprasentatives are avakable at

PUBLIC ANNOUNCEMENT

{Regulation 14 of the Insolvency and Bankruptcy Board of India
{Voluntary Liquidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS

SENRA TECH PRIVATE LIMITED

 Name of Corporate Person ' SENRA TECH PRIVATE LIMITED
| Diete of incorparation of Corparate Person | 1852017

Autharty urder which Cerporale Regisirar of Comparees, Dehi {Incorporated ureder thie
Parsan i incarparatad fregislarad Pravisions-of Companies Act, 2013)
4| Corparate identity number |/ imifed labilty | UTa9950L2017PTCI1TRES
idenkity number of Lorporale Parsan
& | Address of e ragistered Ofice and

Ledi | pop | —i

The results, along with the Auditor's Llimited Review Report have

{Bhoopesh Gupla)
terin Resauton Professional | | been posted on the company"s website at https://www.continental

Repd. Office: N-181, 5th Paor, Yusuf Saral, Geutam Perfect Radlators & O Coolers Private Limited.

Date : 13.01.2026

Princigal ofice (i any) of Corporate Persan L‘éﬁiﬂ;{fﬁnﬁﬂ - Pace: New Dulhi aravaiidupto: 3142206 | securitiesltd.com/quarterly-financial and can accessed by the
L& EFJr:Iﬂ-:-mFF;:mmrmmml date of | Bth January 2026 Sﬁﬁﬂﬂiﬂg the QH code.
Oroorasd Farson
|7 Name, atchess, ecvall sciress, telphans | Name: Loveneet Handa SMALL INDUSTRIES DEVELOPMENT
muimbr ani the reqisbation number G | Addrasse- 201, 20 Foge, Park Vs Compierc 48 . By order of the Board

BANK OF INDIA

. - - - - - -
the Liquidaior near Refiance Fresh, Hasangur, | P Extension = |d b | For continental securities Limited

Patparganj, Delhi 110092 1st Floor, Atma Ram Housae, 1, Tolsto 1 sd/-
Email: kquidation senratech@gmail com New Delhi-110001. Website — www.sidbi.in Date: 12.01.2026 Rajesh Khuteta
lovenael.cs@gmasl com Place: Jaiﬂur Man Hging Director
Contact Number: 9518654478 NOTICE OF SALE
Regn No: [BEVPA-G0Z/IP-NO1048/2020- 2021113388 Sale notice for sale of Movable Property of Nirwaani Global [See proviso to Mote:-The above information is in accordance with Regulation 33 read with regulation 47(1) of the SEBI

_ & | Last date for submisson of claims | Tth February 2026 Rule 6(2)] (Listinng obligations and disclosure requirements ) Regulations, 2015.

E-Auction Sale Motice for Sale of Movable Assels under the Securitisation and
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002
read with proviso to Rule 6{2) of the Security Interest {Enforcement) Rules, 2002

Molice is hereby given to the public in general and in particular to the Barrower and
Guaraniors that the below described Movable property hypothecated! charged o
the SMALL INDUSTRIES DEVELOPMENT BANK OF INDIA [SIDEI, Securad
Creditor, the physical possession of which hazs been taken by the authorised officer of
51081, will be sold on “As is where i8", “As is what is", and “Whatever there is"
basis on 13.02.2026, for recovery of Rs. 40,65,163 (Rupees Forty Lakh Sixty-Five
Thousand One Hundred Sixty-Three only) as on 29022024 as per demand nolice
u's 13 (2) of the Act dated 04.03.2024 fogether with interest and other monses due fo
SIDBI, Secured Creditor [the present dues Rs. 36,86.202 (Rupees Thirty-Six Lakh
Eighty-Six Thousand Two Hundred and Two only, after adjusting the amount

Kalice 5 herehy givan that Senra Tech Private Limited has commencad valundary liguidation o Bth
January, 2026

The stakeholders of Senra Tech Private Limited are hereby callad upan fo submi proof of their ciims, an
or before Tth February 2026, 1o the bquidator af 1he address and emall id mentionad aganstilem T,

The financial creddars shall submi their proof of claims by elecions means anly, All ather slakehelters
iy subimitihe prood of claims In person, poslor eleckronmicaly,

Submission of false or misleading proofs of claim shall atiract penalties.

Circle Office : Raj Tower, Shivaji Nagar,
Delhi Road, Saharanpur - 247001

e} PUNJAB NATIONAL BANK

SYMBOLIC POSSESSSION NOTICE

Whereas, the undersigned being the authorized oficer of the PUNJAB NATIONAL BANK, Saharanpur under the securitization and Reconstruction of Financial Assets and
Enforcementof Security InterestAct, 2002 and in exercise of powers conferred under section 13(12) read with Rule 03 of the security Interest (Enforcement) Rules, 2002 issued
a demand notice on the mentioned against each account calling upon the respective borrower/s to repay the amount mentioned against each account within 60 days from the
date of notice / date of receipt of the said notice. The borrowers & Guarantors having failed to repay the amount, notice is hereby given to the borrowers/ Guarantors and the
publicin general that the undersigned has taken symbolic possession of the property described here in below in exercise of powers conferred on him/her under sub- section 4 of
section 13 of Act read with Rule 8 of the security interestenforcementrules 2002. The borrower's/ Guarantor's/ Mortgagor's attentionis invited to provisions of sub-section (4) of
section 13 of the act in respect of time available to redeem the secured assets. The borrower in particular and public in general is hereby cautioned not to deal with the
property/iesand any dealing with the property lies will be subjectto charge of PUNJAB NATIONAL BANK, Saharanpurfor an amount, interestand charges thereon.

Sddi-

Loveneet Handa
Voluntary Liquidator, Senea Tech Private Limited

{Linder Voluntasy Liquidation)

Registration No: [BEI/PA-002/1P-NO1048/2020-202113356

| Date: $2.01.2006
Place: Dalki

Form No.5

', DEBTS RECOVERY TRIBUNAL, LUCKNOW

Meemut {U.F.}).250002

In the above noted application you are reguired to file reply in paper
Book form in Two sets along with documents and affidavits (if any),

hitps:/fsidbi.auctiontiger.nat an 13.02 2026, between 03:00 PM to 04:00 PM with
unlimited extension of 5 minutes duration each fill conclusion of the sale. The
intending bidder may contact the Authorised Officer Mr. Murali Kumar Vukant,

o 4 _ i : received as on December 10, 2025]). Secured Creditor Trom MNirwaani Global
kT I_.Im»m;i:r}- Eﬂ‘faj’ N"? rti!-lan "':al_’t" Er?_::ahf??nd:;- L::CRHW'EEEEGT (Borrower) and Smt. Kamaijit Kaur (GuarantorHypothecator). The e-auction of the S Description of the Property Outstr:r?éligtg as Date of Serarfgc:i?c
e e [y Movable properties shall take place as per the auction schedule and the reserve price N Name of the Account mortgaged and the Borrower on demand demand Posession
Summeons for filing Reply & Appearance by Publication. ; 0. (Owner of the Property) . Notice - h
0 A No.783/2025 and the earnest money deposit (EMD) are a5 mentioned in the table below: notice notice affixed
{Summons fo defendant under Section 19(3), of the Recovery of | Possession H'-‘E‘FWE Eamest rl"':'ﬂ'ﬂ"!i' 1 PNB: GannaSamiti, Saharanpur All that part & parcel of One residential house northern Rs. 9.83,464.39/-
Debis due o Banks and Financial Institutions Act, 1993 read with No Property Details Type I:IPT;L:E] ﬂHP;S-!; (In ' 2m7t Eamleng/odSh.ManoSaLl__fl It?/?\lH.No. zgr;ngStr. NR/.”QJ m;gsgringhjllr:el_a 5N9_0; SC%;(S;?SO; Rupees Nine Lakh Eighty- 18.07.2025 08.01.2026
n Re. g -7,Near Gurudwara, Hakika agar, . g. r pertaining 0.2- . Three Thousand
Rules 12 and 13 of the Debts FAGOYery Tribunal [PI‘GGE‘HUI‘E Rules. Saharanpur -247001 & (Guarantors) Sh. | consisting of all construction therein and land beneath FourHundred Sixty-
1893) 1 | Allthe movable properties of the Physical Rz 4250 Rs. 425 ManoharLal S/o Sh. KhemchandR/o H. No. Q- [ the same with internal construction with roof with all | Fourand Thirty-Nine Paisa
Eainal licatian No.7 § 202 barrower and situated at Plol Lakh Lakk 7,Near Gurudwara, Hakikat Nagar, |rights related to it situated at MohallaHakikat Nagar | only + fur. Interest + Bank
Gngma AFP ication No.763 of 2025 :m 0-9. Sile-B. UPSIDC Saharanpur-247001 & Ms. Lavisha D/o Sh.|Saharanpur owned by Smt. Kamlesh w/o Shri Expenses.
Indian Bank Applicant e B Sl e (Rupees | (Rupees Four Nand Kishor R/o Qtr. No. 1, Near Gurudwara, | Manohar Lal by the decree passed by the Hon'ble
u """""""""""" Industrial Area, Surajpur, Forty-Two| Lakh Twenty- HakikatNagar, Saharanpur-247001 Court of Civil Judge (Junior Division), Saharanpur in
el I FI-'T5U5 % el Greater Nosda, UP- 201306 Lakh Fifty Frve
akti sports Industries and others ....Defendants (rented Premises) Thousarid Thousand the original case no. 67/2018 (Kamlesh v/s Manohar Lal & Ors.) Boundaries as per decree of Court :
Ta Spe:ificPla ntand Machinery- anly) only) East- Qtr No. Q-8, West- Qtr No. Q-6, North-Rasta Gali, South- Remaining part of house owned by
1. WIS Shakti Sports Indusiriés through its Proprietor Hari Om Tore pOlS: T THANCS) maching | Mot
p_,agigmmdaﬂ_:ﬁwp;[ 152;435;::;3”5?;5@:: D,EFT!-IF:FEE‘E.J DasrsltfiETMe&m: gﬂanufamurﬂr- Guangzhou 9 PNB : Titron,Saharanpur All that part & parcel of one Residential property Rs. 5,77,178.16/- 14.10.2025 07.01.2026
; o ' ' ood fime (rading company * | Shri Pradeep Kumar Verma s/o Shri Lal Singh [ measuring area 480 Sq Meters or 572 Sq Yards Rupees Five Lakh AU Ul
':U-F'-]'EWDD"E listed, Room 438, Mo, 4, East R/o Vill. Mad_hopur, Po. Titron, Paragana.|situated at ViI.Iage Madh'opur, Po. Titron,_ Paragana. Seventy Seven
2. Shri Har Om Tomer Sio. Shri Rishi Pal Singh Tomer Rio 656, Shiv second street. Guangwu Hugjing Gangoh, Tehsil. Nakur, Saharanpur - 247343 | Gangoh, Tehsil. Nakur, Distt. Saharanpur in the name | Thousand, One Hundred
Shakti Nagar, Distt- Meerut {U_P.).250002 H Diskrict (U.P) & Shri Satender Singh S/o Shri|of ShriPradeep Kumar S/o ShrilLal Singh registered at| Seventy Eight & paisa
i _ R ' _ sguare, Huadu, Uisiric Mahender R/o H. No. 200, Vill. Pindora|Book No.1, Volume No. 2370 Page No. 89 Addl. Book | Paisa only + fur. Interest
3. Smt Shailee Wio Shri Hari Om Singh Tomer Rfo House No 766, Shiv Guangzhou, China). Jahangirpur-2, PO. Pindora, Thana. Jhinjhana| No. 1, Volume No. 2526 Pages No. 419/428 at SrNo. + Bank Expenses.
Shakli Nagar. Near Madan Mohan Malviya School, Distt- Meerut : Distt. Muzaffarnagar-247778(U.P) 2448 dated 28/02/2002 in the office of Sub-Registrar
(U.P).250002, The properties can be nspected by the intending bedders on 20.01.2026 and Nakur, Saharanpur. Boundaries as per Sale Deed :
f . . . East: Rasta share Aam & House of Kabadi, West: Plot of Janeshwar, North: House of Kabadi& open
3. Shri-Dinesh Singh Tomar 3o Shri Har Om Singh Tomer Rfo House 30.01.2026 between 10:00 am to 5:00 PM. The last date for deposil of EMD is land of Raghuvir Gadariya, South: Raste share Aam
No.766, Shiv Shakti Nagar, Near Madan Mohan Malviya Schoal, Distt- 09,02 2026 by 5:30 PM, The =ale would be conducted through online platfcrm at

Dated : 12.01.2026

Place : Saharanpur (U.P.)

Chief Manager/ Authorised Officer

parsonally or through your duly authorized agent or legal practitioner
in this tribunal, after serving copy of the same on the applicant or his
counsel/duly authorized agent after publication of the summons and
theraaiter to appear batore the Tribunal on 24.02.2026 at 10,30 A_M.
failing which the application shall be heard and decided in your

@ Chola CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED

Corporate Office: Chola Crest C 54 & 55, Super B — 4, Thiru Vi Ka Industrial Estate, Guindy, Chennai-600032,
Enter s belier e Tndia, Branch Office: 1st & 2nd Floor, Plot No.6, Main Pusa Road, Karol Bagh, New Delhi - 110 005.

POSSESSION NOTICE UNDER RULE 8 (1)

WHEREAS the undersigned being the Authorised Officer of M/s. Cholamandalam Investment And Finance Company Limited ,under

Deputy General Manager (Contact +81-980217T8800) and Mrs. Nandita Ralhi, Legal
Executive (Contact: +31-9931688829) for any further query
For detailed terms and conditions of the sale, please refer 1o the link provided in

3108, Secured Craditor's website |.e. www.sidbi.in (Tender).

b ; Sdl- D Ve ; . h . ;
aiasles Registrar Place: New Delhi Authorised Officer the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 hereinafter called the Act
Debts Recovery Tribunal Date:12/01/2026 SMALL INDUSTRIES DEVELDPMENT BANK OF INDIA and in exercise of powers conferred under Section 13[12] read with Rules 3 of the Security Interest [Enforcement] Rules, 2002
Enci: As above Lucknow issued demand notices calling upon the borrowers, whose names have been indicated in Column [B] below on dates specified in

Column [C] to repay the outstanding amount indicated in Column [D] below with interest thereon within 60 days from the date of

H receipt of the said notice.
Uttar PradESh G ramin Ba“k Hﬁﬂiﬂlﬂl nlﬁne mgﬂh The borrowers having failed to repay the amount, notice is hereby given to the borrowers in particular and the Public in general that
(Erstwhile Aryavart Bank) ; the undersigned has taken possession of the properties mortgaged with the Company described in Column [E] herein below on the
n " respective dates mentioned in Column [F] in exercise of the powers conferred on him under Section 13[4] of the Act read with Rule 3
SALE OF |M|I.+WAEE F»;%E‘??SLEFHE:R'GDEQT;S ?EEEEMH?JER THE SECURITISATION AND prifie Rules made there unde.
_ L : _ THEE N HE SECURITISAT The borrowers in particular and the Public in general are hereby cautioned not to deal with the properties mentioned in Column [E]
" oo RECUNETRUGTIEN OF FIRANGIAL AGSET 5 AND ENFORBEMENT OF SECURITY INTEREST AT, 2002 . i below and any such dealings will be subject to the charge of M/s. Cholamandalam Investment And Finance Company Limited for an
;!-fljr H:bﬂzsgn;:gaa;:;v;;ﬁﬁ:}fﬁL EL rI..ILEI:E ﬁﬁ?ﬂan::ﬁ::. kfﬂ;‘::ﬁ_ﬁ-ﬁ:g;n E-a;:l:z:i E:z?:l g-i-ear EE?‘Eﬁi;?EJ!-I1||:|-|re1ln]:iaf?gz?;?ul?hp:rbliﬁlﬁasﬁﬁ ﬂsﬁ&tﬁ iffr! amount mentioned in Column [D] along with interest and other charges. Under section 13 [8] of the Securitisation Act, the
L arge sially 4 huair guaranl 1 { under SERFESI act, 2002 5 C ; Fa ;
for realisation of Bank's dus wil be hekd A5 15 WHERE [5°. "&S 15 WHAT IS” snd "WHATEVER THERE |5 BASIS® on the terms and conditions specified heregnder Eg{irﬁcv;%rgn g?rS] arleedeem the secured asset by payment of the entire outstanding including all costs, charges and expenses before
Name & Address of Borrower(s)/ |-2emand Notice Date S o2 : g | roman/s | ion
Spnil: ris)/ Claim Amount as Description of Properties & 2| Earnest Maney SL | NAME AND ADDRESS OF APPLICANT |50 w| 2 DETAILS OF w8
por Demand Notice ¥ Incrament Bid NO & LOAN ACCOUNT NUMBER w e = PROPERTY POSSESSED S&
: wol = g e w
Branch: Gabhana, Aligarh aaz| g = 33
o o
Earffwu- Rajnesh Kumar Wio Yogendta | 17.01.2019 | EMT of property siuated al partion of anamlland hh;ma No. 872 Is ub 285900/ [A] [B] [C] [D] [E] [F]
Pal Singh, Guarantor- Ram Kishan Sio sifuated in Village Kheda Khush Khabar, Tehsil Kod, Disl- Aligarh, Totsl 11y e 1. |Loan Account Nos in 1 [ BUILT UP PROPERTY BEARING PLOT NO. 93, LAND AREAMEASURING 100 SQ.
Charan Singh and Veerndra Singh 3 11,12,624/- | 1es. 22561 Sq. Mirs, Property in the name of Ramesh Kumari Wio| g a 28,590/ HE01XBL0000010.6537 & S o | YDs., LE. 83.61 SQ. MTRS. WITH ROOF RIGHTS OUT OF KHASRA NO. 21/19/2, | &
+ uncharged IntL.| Yagendra Pal Singh, Bounded: East- Plot of Vendor, Wesl- Arazf Land | 22 10.000/- HEO1XBL00000111940) S < S| SITUATED IN THE REVENUE ESTATE OF VILLAGE MATIALA, DELHI STATE |&
& other charges | ofiisndor. North- Progerty of St Fidelis School, South- Raasta 18 & Wide | & 1 . JASBIR SINGH (APPLICANT) 5 148 § DELHI, COLONY KNOWN AS LEKH RAM PARK, BLOCK-D NOW KNOWN AS | 2’
= : o - : 5 . ' = & S |NANHEY PARK, UTTAM NAGAR, NEW DELHI - 110059, WITH FREEHOLD | s S
Borrower- Smt. Hﬂﬁ:hﬂ Davi ||'I!|'|l:l Ramday, DﬁDE 2{}25 EMT of propery Sl.Uﬂt'E‘H_ﬂ | F"Erl ':'1: Gata No, 135, U:IlEQ_IEI- llu'll.'E:I]IIjFILIF i E 9145!1um. H. NO. 188, 189, 2ND FLOOR, BLOCK-T, b S | RIGHTS OF THE LAND UNDERNEATH, BOUNDED AS UNDER: EAST - OTHERS E(;E,'
Guarantor- 1. Ramdev S/o Ramesh Nada, Pargana and Tehsil- Koil, District- Aligarh, Area- 117.05 Sg. Mirs,, | =3 NANHEY PARK, UTTAM NAGAR, D.K. & | PLOTWEST-OTHERS PLOT, NORTH-OTHERS PLOT, SOUTH-ROAD 20FT. WIDE |
Chandra, Add. of tllllth- Viage Heerpur, f 3,?9,193‘1" Property in the name of Radha Devi Wio Ramdev, Bounded; East- &% 94,5101'— MOHAN GARDEN. DELHI — 110059 o~
Hussainpur, Koil, Aligarh, 2, Haridult| + uncharged |Rasta 20 Feet Wide , West- Piot of other parson, North- Piot| 5.5 10.000/- 2.REENA SINGH (CO-APPLICANT)
Gin 5o Bhagwati Gin, Add- 513, House|  Intl. & other | of wiher parean, South- Plot of other person ' ’ ' d
No. 163, Trimurti Nagar. Aligarh charges ' H. NO. 188, 189, 2ND FLOOR, BLOCK-T, NANHEY PARK, UTTAM NAGAR, D.K.MOHAN GARDEN, DELHI — 110059
- - — - - 3.REENA SINGH (CO-APPLICANT), PLOT NO. 93, BLOCK-D, NANHEY PARK, UTTAM NAGAR, NEW DELHI — 110059
Borrower- Rekha Devi Wio Lakhan Singh, | 18.01.2024 | Residential Property Situated at Part of Khet No. 226, Village- livaspur | o 6| - 4,98, 000/- 4.JASBIR SINGH (THROUGH ITS PROP. JASBIR SINGH) (CO-APPLICANT),
Guaranles- 1) Gauray Kumar 3¢ Yogendra Mahrawal, Near Krishna Inter National School, Tehsil- keil Dist. Aligarh, | 58 - PLOT NO. T-12A. BLOCK-T. UTTAM NAGAR. DELHI - 110059
Pal Kumar, 2) Dalvear Singh S/o Badam ? 1urgﬁr514f" Total Arsa- 87,37 Sq. Mir, in the name of Smi Rekha Devi Wio Lakhan ‘Eg.: 49 800/- - d d d — —
Soon + uncharged Int.| Sngh, Boundad 5 East. P o8 Praip Snch, st and of| S5| 10,00 2 [Loan Account Nos. 8 [ B[Bumn eRoveRr SEARING NO.sie, LAND ARER WEASURING 225 %0 [
& other charges | Sefer, Norh rasta 18 Ft. Wide, South Khtof Other L e HEO1XBQ00000083531 S | 5|74 AbADI DEH OF VILLAGE RANG PURI, NEW DELHI - 110037, BOUNDED A8 | 3
TR : s e : 1.JAI PAL SHARMA (APPLICANT) a 3|~ ; ) ’ 2
Borrower- Gaurav Kumar Sio Yogendra Pal | 17.01.2019 | Residential Property Situated at Part of Khet No. 226, Village- liyaspur | o 5 4.98,000/- 8 CLSE NO. 546. KH. NO. 120072 ’ S | & S 5| UNDER: EAST - ROAD FT. WEST - OTHER PROPERTY, NORTH - ROAD 15 FT,, | >8
Singh, Guarantar- Irshad Khan Slo ¥ 11,29 576/- Mahrawal, Near Krishna Inter National School, Tehsi- koil Dist. Aligarh, | 5@ : P2 A /2, © § S| SOUTH-OTHER PROPERTY SE
Rahimuddin and Hirdesh Kumar 5o e i Total Area- 87.37 Sg. Mir., in the name of Gauray Kumar Sio Yogendra E @ 49,800/- BLOCK-K, VILLAGE MALIK PUR KOHI,GALI © o Em
Bhavesh Kumar HEreded mﬁa'r Pal Singh, Bounded as: East- Plot of Vendor, West- Plot of Bachchu | =81~ 49 000/- NO. 14, DELHI -110037 © ~
charges Singh, North- Raasta 18 Fi, Wide, South- Khet of Othear : 2.MUKESH BHARGAV (CO-APPLICANT), Hy
Date of E-Auction : 19.02.2026, Timing : 11:00 to 01:00 & Last Date of Submission of EMD : 18.02.2026 upto 04.00 PM HOUSE NO. 546, KH. NO. 1200/2, BLOCKK, VILLAGE MALIK PUR KOHI, GALI NO. 14, DELHI -1100371
EMD Submisson Detail: Account No: 129800200000034 Account Name- Eamnest Money Deposite, Branch IFSC Code: 3. |Loan Account Nos. S g rEROZEt')R;—ZI BI\??IEISNGV\’;:%-ICXEE?:I% '&’?&7‘%?&2%28525%1 350142 (;Q’FQ'TE?Z_’ ©
BKIDOARYAGE or by way of Demand draft drawn in favour of Regional Manager, Uttar Pradesh Gramin Bank, Regional Gffice, XOHEDET00002491306 and o P [ ' § ’ <
: b S & | AREA MEASURING 275 SQ. YDS., OUT OF KHASRA NO. 731MIN TO 733MIN, | N o
Aligarh Alc (129900:200000034), drawn on any Nationalized or Scheduled Bank XOHEDET00003641654 S | 4 ® 2| SITUATED IN THE AREA OF VILLAGE NAWADA AND THE COLONY KNOWN AS | >8
; : Terms a.n'? Condition of the _'E-Hl.lf:tl'ﬂﬂ drg aﬂ__l-lndﬂl' £ ; 1.ANIL KUMAR (APPLICANT), 8 e g 8 MOHAN GARDEN, UTTAM NAGAR, NEW DELHI-110059, BOUNDED AS UNDER: E'E
E-procurement Technologies Limited (auction Tiger), 2. The Complete E- Auction process documents containing details of the Assels, onling ) s . -
h : " : NEW DELHI - 110059 ® | OTHER'S PLOT, NORTH - NALAROAD 41 FT. WIDE -
E-auction Bid Form Declaration and Undertaking Form, General Terms and Conditions of onling auction sale are available on website > SHARMA TRADING CO. (THROUGH o~
hitps:fsarfaesi.auctiontiger.net. Contact Person: Ram Prasad 3harma (M) 8000023297, Helpline No. 9265562821/18, 079 - GE136842/6869, ' - (
Email: support@atctiontiger.net, up@auctiontiger.net & ramprasad@auchiontiger net PROP. ANIL KUMAR) (CO-APPLICANT), C- 120A, MOHAN GARDEN, UTTAM NAGAR, NEW DELHI - 110059
This may also be treated as notice under rule 6(2) & 8(6)/9(1) of Security Interest (Enforcement) Rules, 2002 to the borrowerls and 4.RAJ BALA (CO-APPLICANT), C- 120A, MOHAN GARDEN, UTTAM NAGAR, NEW DELHI - 110059
guarantor’s of the Said loan about the holding of E-Auction Sale on the above mentioned date. Date: 12 JANUARY - 2026 Authorised Officer
Dt. 13.01.2026 Place: Aligarh Authorised Officer PLACE: DELHI / NCR Cholamandalam Investment And Finance Company Limited

epaper.ﬁnanc:iaiexpress-.cnn‘ ® ¢ New Delhi
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